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Meeting No - NC/7/MEET/April/2022-23/9
Meeting Date — 22/09/2022

Meeting Index of Norms Committee - 7 Plastic / Rubber Items

THE CHAIRMANSHIP OF
SHRI HARDEEP SINGH, ADDL. DGFT

Meeting No. 9/87ALC1/2022-23 of NORMS COMMITTEE (NC-7) dealing with ‘Chapter 39
and 40 of ITC (HS) Code’ held on 22/09/2022, under the Chairmanship of Shri HARDEEP SINGH,
Addl. DGFT, Directorate General of Foreign Trade, Department of Commerce, Udyog Bhawan,
New Delhi-110011. Following members were attending the Meeting:

1) Shri S.K. Mohapatra, DDG

2) Shri Shaish Kumar, Technical Expert (Consultant), DGFT
3) Shri D.N. Mathur, Technical Expert {Consultant), DGFT
4) Shri Nand Lal, Consultant, DPIIT

5) Smt. Geeta Verma, ASO

Following are the decisions of the Norms Committee after deliberation and RA
concerned shall take consequential action as per Foreign Trade Policy/Procedures:

Manual Cases
o ok ok ok ok ok %k
The Committee approved the minutes of Norms Committee -VII Meeting No. 9/87 dated
22/09/2022 since uploaded on DGFT website.



| Case No. A-319
NC No.9/22-23

Dated: 22.09.2022

M/s. NAVRATAN SPECIALTY
CHEMICALS LLP

HQ. F.No 01/87/050/00038/AM18DES-VI
RAF. No. 08/24/040/00411/AM17

AA No. 0810139670 Dated: 07.02.2017

Deferred

Subject: Fixation of Input Output Norms in respect of Advance Authorisation No. 0810139670
Dated: 07.02.2017.

Decision: - The committee considered the case as per agenda and on the basis of personal
hearing, the committee decided to ask for following information and defer the case:

PWNPE

Item to be exported with complete technical details.
Item to be imported with complete technical details.
Details of manufacturing process involved.

Copy of shipping bill indicating imported items.

Case No. A-320
NC No.9/22-23

Dated: 22.09.2022

M/s. NAVRATAN
SPECIALTY CHEMICALS
LLP

HQ. F.No 01/87/050/00039/AM18DES-VII
RAF. No 08/24/040/00412/AM17

AA No. 0810139672 Dated: 07.02.2017

Deferred

Subject: Fixation of Input Output Norms in respect of Advance Authorisation No. 0810139672
Dated: 07.02.2017.

Decision:- The committee considered the case as per agenda and on the basis of personal
hearing, the committee decided to ask for following information and defer the case:

PWOUNPE

Item to be exported with complete technical details.
Item to be imported with complete technical details.
Details of manufacturing process involved.

Copy of shipping bill indicating imported items.



Case No. A-321 M/s. NAVRATAN HQ. F.No 01/87/050/000370/AM17 | Deferred
SPECIALTY CHEMICALS

NC No.9/22-23 LLP RAF. No. 08/24/040/00411/AM17

Dated: 22.09.2022 AA No. 0810139670 Dated: 07.02.2017

Subject: Fixation of Input Output Norms in respect of Advance Authorisation No. 0810139670
Dated: 07.02.2017.

Decision: The committee considered the case as per agenda and on the basis of personal
hearing, the committee decided to ask for following information and defer the case:

1. Item to be exported with complete technical details.
2. Item to be imported with complete technical details.
3. Details of manufacturing process involved.
4. Copy of shipping bill indicating imported items.
Case No. A-322 M/s. Ocean?h_ermoplastic HQ. F.No 01/87/050/00587/AM18/DES-VI| Deferred

Elastomers Pvt. Ltd RAF. No. 06/24/040/00023/AM17
NC No.9/22-23

AA No. 0510405146 dated 28.12.2017
Dated: 22.09.2022 | ]

Subject: Rectification of Input-Output Norms Advance License No. 0510405146 dated
28.12.2017.

Decision:- The committee considered the case as per agenda in the presence of Technical
Expert and decided to call for Hard copy of application and defer the case.




Case No. A-323 M/s. OCEAN

LIMITED

| Dated: 22.09.2022

THERMOPLASTIC
NC No.9/22-23 ELASTOMERS PRIVATE

HQ. F.No 018705000549AM20/DES-VI|
RAF. No. 052404000643AM20

AA No. 0510413270 dated 09-01-2020

Approved

Subject: Rectification of Input-Output Norms Advance License No. 0510413270 dated 09-01-

2020.

Decision: - The committee considered the case as per agenda and decided to ratify the case as

under:
S.No. | Export Item Quantity Import Item Quantity
1. THERMOPLASTIC 1. THERMALPLASTIC ELASTOMER 29160 KGS
RUBBER 36000 KGS
COMPOUND _ |
2. RUBBER PROCESSING OIL 3672.0 KGS

Note: -2% Wastage allowed for import item no. 2

Quantity for import item no. 1: As Applied for

RA may take consequential action as per Policy / Procedures.



Case No. A-324
NC No.9/22-23

Dated: 22.09.2022

M7s._Gblden Rolls Pvt. Ltd

HQ. F.No 01/87/50/780/AM21/DES-VIi

Approved i

RAF. No. 33/24/40/03/AM21

AA No. 3310030756 Dated 14.10.2020 |

Subject: 4.7 application in respect of Advance License No. 3310030756 Dated 14.10.2020.

Decision:- The committee considered the case as per agenda and decided to ratify with 5%

wastage as under;

Item of Export Quantity Item of Import Quantity.
Recommended
Paddy Dehusking Rolls / 240 MT. 1. Synthetic Rubber (NBR) 128.00 MT
Rubber Rolls containing 180
MT. of Rubber Compound &
60 MT of Aluminum Drum
2. Zinc oxide Active 7.0 MT
3. Misc. Chemicals 11.0MT
included Sulphur, Titanium
Dioxide, Sl 69, Stearic acid,
e.t.c.
4.Silica 32
5.Rubber 3.0 MT
Chemicals(Accelerators,
Antioxidant)
6.Bonding Agent / 5MT
Adhesive/
7. Aluminum Scrap 63 MT

Note: There will be a value cap of Rubber Chemicals and Misc. Chemicals as per the general

note- 8 of Hand Book of procedure vol Il.

RA may take consequential action as per Policy / Procedures.
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Case No. A-325
NC No.9/22-23

Dated: 22.09.2022

M/s. Golden Rolls Pvt. Ltd

HQ. F.No 01/87/50/780/AM21/DES-VII
RAF. No. 33/24/40/03/AM21

AA No. 3310030706 Dated 10.07.2020

Approved

Subject: Rectification of Input-Output Norms in respect of Advance License No. 3310030706

Dated 10.07.2020.
Decision:-

Decision:- The committee considered the case as per agenda and decided to ratify with 5%

wastage as under:

Item of Export Quantity Item of Import Quantity.
Recommended
Paddy Dehusking Rolls / 240 MT. 1. Synthetic Rubber (NBR) 128.00 MT
Rubber Rolls containing 180
MT. of Rubber Compound &
60 MT of Aluminum Drum
2. Zinc oxide Active 7.0 MT
3. Misc. Chemicals included 11.0 MT
Sulphur, Titanium Dioxide,
SI 69, Stearic acid, e.t.c.
4.Silica 32
5.Rubber 3.0 MT
Chemicals(Accelerators,
Antioxidant)
6.Bonding Agent / 5MT
Adhesive/
7. Aluminum Scrap 63 MT

Note: There will be a value cap of Rubber Chemicals and Misc. Chemicals as per the general

note- 8 of Hand Book of procedure vol Il.

RA may take consequential action as per Policy / Procedures.




Case No. A-326
NC No.9/22-23

Dated: 22.09.2022

M/s. Key Exports HQ. F.No 01/87/50/1124/AM19/DES-VII

RAF. No. 03/94/40/01001/AM19

AA No. 0310827208 Dated 21.02.2019

Reject

Subject: Request for fixation of norms review in respect of Advance Authorization No.
0310827208 Dated 21.02.2019.

Decision:- The committee considered the case as per agenda and noted that ITC (HS) code of
import item is of primary form. However, as per description of import it is stock lot
of pipe which is not considered as prime. Hence, the committee decided to reject

the case.

Case No. A-327
NC No.9/22-23

Dated: 22.09.2022

M/s. Flexituff International | HQ. F.No 01/87/050/00008/AM10 DES-VI|
Ltd. RAF. No. 11/24/040/00081/AMO09

AA No. 1110020023 Dated:09.04.2009

Subject: Subject: Inclusion of Import Item Fuel (Furnace Qil) Consumable.

Reject

Decision:- The committee considered the case as per agenda in the presence of Technical

Expert (C&PC) and decided to Reject the case.




Case No. A-328
NC No.9/22-23

Dated: 22.09.2022

M/s. SPERENE HQ. F.No 018705000851AM21 DES-VI| Approved |

COMPOUNDING PRIVATE
LIMITED

RAF. No. 052404000293AM21

AA No. 0510415242 Dated 17-09-2020

Subject:

Authorization No. 0510415242 dated 17.09.2020.

Request for Re-consideration of adhoc norms fixation request of Advance

Decision:- The committee considered the case as per agenda and decided to ratify with 3%
wastage as under:

Export Item: TPR/Thermoplastic Rubber Compound

Qty.: 300000 Kg

Import Items:
S. No. | Item Qty. recommended per Kg
1 Styrene Butadiene Styrene Co-polymer (SBS)/SEBS) 0.2908 kg
2 Synthetic Resin JSR RB (Syndiotactic 1,2- 0.1939 Kg
Polybutadiene)
3 0.5332 kg

K-Resin (Styrene Butadiene copolymer)

RA may take consequential action as per Policy / Procedures.



Case No. A-329 M/s. V.S. Yarns Pvt. Ltd., | HQ. F.No NiL
Ludhiana

Deferred

NC No.9/22-23 RAF. No. 30AX04000068AM22

| Dated: 22.09.2022

AA No. 30410101671 dated18.01.2022

Subject: Request for fixation of norms against advance authorization under para 4.07 of HBA
2015-20.

Decision:- The committee considered the case as per agenda in the presence of Technical
Expert and decided to call for information from RA and defer the case:

1. Kindly provide details of previous license and complete application in detail for this case.

Case No. A-330 M/s. Rathna Packaging_ HQ. F.No 01/87/50/934/AM19DES-VII
India Pvt. Ltd.

Deferred

NC No.9/22-23 RAF. No. 07/24/40/161/AM17

 Dated: 22.09.2022 | AA No. 0710110389 dated 08.09.2016

Subject: Sub: -Clarification of Import Item — MLLDPE & HDPE Advance License No. 0710110389
dt. 08.09.2016.

Decision:- The committee considered the case as per agenda in the presence of Technical
Expert and decided to call for Personal Hearing and defer the case.



Case No. A-331 M/s. Wacker Metroark

Chemicals Pvt. Ltd.
NC No.9/22-23

Dated: 22.09.2022

RAF. No. 02/24/40/253/AM17

HQ. F.No 01/87/50/08/AM18DES-VI|

AA No. 0210207475 dated 17.03.2017

Subject: AA No. 0210107475 dated 17.03.2017 issued from fil

Ratification of Norms.

Approved_

e No. 02/24/040/00253/AM 17-

Decision:- The committee considered the case as per agenda and decided to ratify the case on

repeat basis as under:

EXPORT ITEM Qrty IMPORT ITEM Quantity
1.Belsil (R) UL 630 M5(Emulsion 1Kg Wacker PDM siloxane{ Poly 0.489K
of Silicone Fluid/Dimethyl Dimethyl Siloxane} ' &
Polysiloxane) Marlon AS 3/ Rhodacal SS A/R

(Linear Alkyl Benzene Sulphonic 0.0387Kg
Acid)

Iso Tridecanol Ethoxylated/Iso

Tridecyl Alcohol (Lutensol TO

108/TO 5/TO 6/TO 3/TO 12 0.0143Kg

Marlipal O 13-109/0 13-50/ 013-
30/0 13-60 Imbentin- T 100
90%/T-050/ T-030)

Packing Material

As per policy, if
applicable

2.Belsil (R) UL 630 M5(Emulsion 1Kg
of  Silicone  Fluid/Dimethyl
Polysiloxane)

Dimethylcyclosiloxane/
Dimethylcyclosiloxane mixture
(DMC)/KF -9702-T Methylsiloxanes
(Organo-inorganic Compound)

Marlon AS 3/ Rhodacal SS A/R
(Linear Alkyl Benzene Sulphonic
_Acid)

Iso Tridecanol Ethoxylated/Iso
Tridecyl Alcohol (Lutensol TO
108/T0O 5/T0 6/TO 3/TO 12

Marlipal O 13-109/0 13-50/ 013-

0.489Kg

0.0387Kg

0.0143Kg

o




30/0 13-60 Imbentin- T 100
90%/T-050/ T-030)

Packing Material

As per policy, if
applicable

3. Belsil (R) 9810
M5(Emulsion of Silicone
Fluid/Dimethyl Polysiloxane)

UL

1Kg

Wacker PDM siloxane{ Poly
Dimethyl Siloxane}

0.452Kg

Marlon AS 3/ Rhodacal SS A/R
{Liner Alkyl Benzene Sulphonic
Acid}

Iso Tridecanol Ethoxylated/Iso
Tridecy! Alcohol Lutensol TO
108/T0 6/TO 3/TO 12 Marlipal O
13-109/0 13-50/ 013-30/0 13-60
imbentin- T 100 90%/T-050/ T-030

0.0543Kg

0.059Kg

4. Belsi (R) 9810
MS5(Emulsion of Silicone
Fluid/Dimethyl Polysiloxane)

UL

1Kg

Packing Material

As per policy, if
applicable

Dimethylcyclosiloxane/
Dimethylcyclosiloxane mixture
(DMC)/KF -9702-T Methylsiloxanes
(Organo-Inorganic Compound)

—

0.452Kg

Marlon AS 3/ Rhodacal SS A/R
{Liner Alkyl Benzene Sulphonic
Acid}

0.054Kg

Iso Tridecanol Ethoxylated/Iso
Tridecyl Alcohol (Lutensol TO
108/TO 6/TO 3/TO 12 Marlipal O
13-109/0 13-50/ 013/013/0 13-
60 Imbentin- T 100 90%/ T-050/ T-
030)

0.059Kg

Packing Material

As per policy, if
applicable

5. Belsil (R) HL 2999 M3
(Emulsion of Silicone
Fluid/Dimethyl Polysiloxane)

1Kg

Wacker PDM
Dimethyl Siloxane}

siloxane{Poly

0.5950Kg

Iso Tridecanol Ethoxylated/lIso
Tridecyl Alcohol (Lutensol TO
108/TO 5/TO 6/TO 3/TO 12
Marlipal O 13-109/0 13-50/ 013-
30/0 13-60 Imbentin- T 100

0.0350Kg




90%/T-050/ T-030)

Wacker Silazane HMN
{Hexamethyldislazane} Gib01g7Ke
Sodium Benzoate 0.0045Kg
CITRIC ACID ANHYDROUS

2-Hydroxy 1,2,3 Propane 0.0033Kg
Tricaboxylic Acid

RHODICARE T (Xanthan Gum) 0.0013Kg
HEXAMETHYLDISILOXANE 0.00008Kg

Packing Material

As per policy, if

applicable

0.Belsil (R) HL 2999 M3 1Ke \L/:/I\TI(-::;eRrEXTPL[IDI\'l\gR PS;IO)I(;'ne/tEP:(TI 0.595K
(Emulsion of Silicone Fluid/ i / { Poly Dimethy ) &
Dimethy! Polysiloxane) xanc) _

Iso  Tridecanol Ethoxylated/Iso

Tridecyl Alcohol (Lutensol TO

108/TO 5/TO 6/TO 3/TO0 12 0.0350Kg

Marlipal O 13-109/0 13-50/ O13-

30/0 13-60 Imbentin- T 100

90%/T-050/ T-030

Wacker Silazane HMN

(Hexamethyldislazane) 0.00177Ke

Sodium Benzonate 0.0045 Kg

CITRIC ACID  ANHYDROUS |

2-Hydroxy 1,2,3 Propane 0.0033Kg

Tricaboxylic Acid

RHODICARE T (Xanthan Gum) 0.0013Kg

HEXAMETHYLDISILOXANE 0.00008Kg

Packing Material

As per policy, if
applicable




7. Belsil (R) UL 9819 (Emulsion

1Kg

Wacker

PDM  Siloxane{ Poly
of Silicone Fluid/ Dimethyl Dimethyl Siloxane} 0.440Kg
Polysiloxane Iso Tridecanol Ethoxylated/Iso
Tridecyl Alcohol (Lutensol TO
108/T0 5/T0 6/TO 3/TO 12
Marlipal O 13-109/0 13-50/ 013- 0.0470Ke
30/0 13-60 Imbentin- T 100
90%/T-050/ T-030
Marlon AS 3/ Rhodacal SS A/R
{Linear Alkyl Benzene Sulphonic 0.0377Kg
Acid}
2- Methyl- 4- Isothiazolin-3-one 0.00113Kg
5-Chloro-2- Methyl- 4 Isothiazolin-
3-one Kathon CG /Microcare ITO 0.0005Kg
Packing Material As p.er policy, if
applicable
Wacker PDM Siloxane{Poly
Dimethyl Siloxane} 0.348Kg
Wack.er AK 10 (Dimethyl 0.00894Kg
Polysiloxane)
Silane PC  1220/Geinosil GF
1Kg | 95/Silane USI D1311/ JH-A 602
8. Belsi (R) ADM 331 Silane Coupling Agent 0.00363Kg
(Emulsion of Amino Silicone (Amino Ethyl Amino Propyl Methyl
Fluid/Amino Polysiloxane) Dimethoxy Silane)
CITRIC ACID ANHYDROUS
2-Hydroxy 1,2,3 Propane 0.00417Kg
Tricaboxylic Acid B
Sodium Benzoate 0.0046Kg
HEXAMETHYLDISILOXANE 0.00002Kg
DEHYQUART A CA
Qu ¢ 0.010Kg

Cetrimonium Chloride

Packing Material

As per policy, if

applicable




9.Powersoft (R) 270

Wacker PDM Siloxane{Poly

(Emulsion of Amino Silicone 1Kg | . . 0.383Kg
Fluid/Amino Polysiloxane) Dimethy! Siloxane}
Iso  Tridecanol Ethoxylated/Iso
Tridecyl Alcohol (Lutensol TO 0.185Kg
108/TO 5/TO0 6/TO 3/TO 12
Marlipal O 13-109/0 13-50/ 013-
30/0 13-60 Imbentin- T 100
90%/T-050/ T-030
Silane  PC  1220/Geinosil GF
95/Silane USI D1311/ JH-A 602 0.0137Ke
Silane Coupling Agent
(Amino Ethyl Amino Propyl Methyl
B Dimethoxy Silane)
HEXAMETHYLDISILOXANE 0.00005Kg
Packing Material As ol policy, if
applicable
| 10. Wacker (R) Finish CT 183E / 1ke ;‘:;C:fhrfzi':g:;:’;‘}a”e{ Poly 0.01778Ke
Wacker (R) Finish CT 190M Y
(Emulsion of Amino Silicone
Fluid/Amino Polysiloxane) -
Lutensol XL 80/Lutensol XL 50
Mono{2  Propylheptyl}, ether, 0.0869Kg
polymer with Oxirane
Iso  Tridecanol Ethoxylated/Iso
Tridecyl Alcohol (Lutensol TO
108/TO 5/TO 6/TO 3/TO 12
Marlipal O 13-109/0 13-50/ 013- 0.0188Kg
30/0 13-60 Imbentin- T 100
90%/T-050/ T-030)
Silane  PC  1220/Geinosil GF
95/Silane US| D1311/ JH-A 602
Silane Coupling Agent 0.0089Kg
(Amino Ethyl Amino Propyl Methyl
Dimethoxy Silane)
HEXAMETHYLDISILOXANE 0.00001Kg

Packing Material

As per policy, if
applicable




11. Wacker (R) Finish CT 933E
(Emulsion of Amino Silicone
Fluid/Amino Polysiloxane)

Wacker

_PDIV—I Siloxane{Poly

12. Wetsoftl (R) 237 Cone
(Emulsion of Speciality
Polysiloxane)

13. Wetsoftl (R) 333 Cone
(Emulsion of Speciality
Polysiloxane)

0.1606 Kg
Dimethyl Siloxane}
Lutensol XL 80/Lutensol XL 50
Mono{2 Propylheptyl}, either , 0.079 Kg
polymer with Oxirane
Iso Tridecanol Ethoxylated/ Iso
Tridecyl Alcohol (Lutensol TO
108/TO 5/TO 6/TO 3/TO 12 0.0168 Kg
1K Marlipal O 13-109/0 13-50/0 13-
€| 60 Imbentin- T 100 90%/ T-030)
Silane PC  1220/Geinosil GF
95/Silane USI D1311/ JH-A 602
Silane Coupling Agent 0.0081 Kg
( Amino Ethyl Amino Propyl
Methyl Dimethoxy Silane)
HEXAMETHYLDISILOXANE 0.00001 Kg
Pluronic F 127 Prill /Poloxamer 0.0472Kg
407/Synperonic PE /F127 (Flake)
Packing Material As per policy, if
applicable
1Kg Wetsoft NE 809/ Wetsoft NE 810/ 0.701Kg
Wacker Intermediate C
404/Wacker Intermediate C 405
{Specialty Polysioxane}
Packing Material As per policy, if
applicable
1Kg Wetsoft NE 809/ Wetsoft NE 810/
Wacker Intermediate C 0.113K
404/Wacker Intermediate C 405 ' &
{Specialty Polysioxane}
Lutensol ~ 80/Lutensol XP 50
Poly{Oxy 1,2 ethanediyl} alpha 2 0.0121Kg
Propylheptyl, omega hydroxyl 2
Propylheptanol
BAYPRET USV (Modified Polyeth
(Modified Polyether, 0.1645Kg

Aqueous preparation)




14, Belsil (R) 2899 (Emulsion of
Silicone Fluid/Dimethyl
Polysiloxane)

2- Methyl- 4- Isothiazolin-3-one 0.001Kg
Packing Material . pler policy, if
applicable
Wacker PDM Siloxane{Poly
Dimethyl Siloxane} 0.577 Kg
Wacker Silazane HMN
(Hexamethyldislazane) O:00LAKE
1Kg ==
HEXAMETHYLDISILOXANE 0.00009 Kg
PLURIOL E 200 (Polyethylene 0.00498 Kg
Glycol)
Pluronic F 127 Prill /Poloxamer
407/ Synperonic PE /F127 (Flake) 0.0295Kg
RHODICARE T (Xanthan Gum) 0.00166
CITRIC ACID  ANHYDROUS o
2-Hydroxy 1,2,3 Propane 0.00326
Tricaboxylic Acid
Sodium Benzoate 0.0045
Packing Material As per policy, if
applicable
RA may take consequential action as per Policy / Procedures




Case No. A-332
NC No.9/22-23

Dated: 22.09.2022

M/s.Jindal Speciality
Textiles Limited

HQ. F.No01/87/50/307/AM18DES-VII|
RAF. No. 30/24/40/00013/AM18

AA N0.3010104093 dated 11.08.2017

Deferred

Subject: Request for fixztion of norms aginst advance authorization under para 4.07 of HBP

2015-20

Decision:-The committee considered the case as per agenda in the presence of Technical Expert
and decided to call for information and defer the case:

1. As this case was approved in 2017, then kindly provide the reason for coming to the NC
after so long.

2. Provide all the documents and application of 2017 case.

Case No. A-333
NC No.9/22-23

Dated: 22.09.2022

M/s.Reliance Industries

HQ. F.No01/87/50/96/AM22-23DES-VII
RAF. No. Nil

AA No.SION of 1.025

Deferred

Subject: Information sought by the Expert Committee regarding fixation of norms for export of
petrochemical products derived from Ethane and Mixed Petroleum gas being exported by M/s
Reliance Industries under Advance Authorization Scheme (AAS).

Decision: The committee considered the case as per agenda and noted that the existing SION
for petroleum product is already available and will not require any change except the main raw
material i.e. Ethylene for which Norms are required from MPG (Mixed Petroleum Gas)
toEthylene (i.e. from basic stage of MPG) to be fixed by the expert committee.
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